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New Delhi, This the 25th Day of Duly 1994

Hon^ble Shri P. T. Thiruyeni^adam. riember{A }

Shri Suresh Chopra,
son of Late Shri T R Chcprai Hdditicnal
Director G8neral(Wey8}, News Services
Division, All India Radio,
New Delhi 110001. ...Applicant

By None

Uersus

Foreign Secretary,
Ministry cf External Affairs,
South Block
New Delhi 110001 .

0 R D £ R(Orali

Hon'',ble Shri P»T.Thiruvengadaro. fleraoer

' Oo 8, . 94 uhsn the case came up for admission

there yas none present on behalf of the applicant.

To-day also when the case came even at the second

call neither the applicant nor his representative

is present. In vxey of this, the 0-« is dismissed

at the admission stage itself. costs.

(P.T.THIRUVENGADAn)
namber (a)
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